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G G Engineering Limited
CIN - L28900MH2006PLCI59174
Registered office: 203,2nd Floor, Shivam Chambers Coop Soc Ltd. 5.V Road, Goregaon West,
Mear Szhara Apartment, Mumbai - 400104
Website: wiww.ggelimited,com, Emall: info@ggelimited.com

he Quarter and H

LANDMARC LEISURE CORPORATION LIMITED
CIN: LE5S990MH1991PLCOG0S3S
Reg. Office; 303, Raaj Chamber, 115 R.K. Faramhans Marg (Ofd Nagardas Road),
Near Andheri Station Subway, Andher - East, Mumbai, Maharashira, 400069
Tl Mo.: 022-61669190/91/82.] Websita: wwwllcl.coin | Email ID: grievances@licl.coin

EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS

FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2022

(% in Lakhs)
E Quﬁr \"e:;i Quarter
; Fartigiiay !:-gew-ﬂ 30-Sep22 :ne-g::-dn
Unaudited | Unaudited |unaudited
1 |Total Income from Operations 703 1705 1.03
2 |Net Profit! {Loss) for the period (before
Tax, Exceptional andlor Extraordinary lams#) | -276.72 -28326 2354
3 |Mel Profit/ (Loss) for the period beforefax
fafter Excay | andior E: yibems#)| -27E.72 -283 26 2354
4 |Net Profit/ [Loss) for the period after fax
(after Exceptional andior Extragedinary items#)|  -276.72 -283.26 2354
5 |Total Comprehensive iIncome for the
period (after tax) 21672 | -28326 | 2354
& |Equity Shans Capital
{ Face Valug of Re, 1/-ezch) 800000 | B00000 | 8000.00
7 |Eamings Per Share{of Re. 1-each)
{for continuing and discontinued operations} -
1.Basic; 0.00 000 0.00
2 Dilluted 0.00 0.00 0.00
Notes:
@. The above Results have been ed by the Audit C ndtaken on Record by

the Board of Disectors atits meeting held today
b, The above 5 an extract of the detalled format of Standalone Financial Results for the
quarter ended September 30, 2022 filed with the Stock Exchanges under Regulation 33
of the SEBI (Listing and Other Disclosure Requirements) Reguiatons, 2015, The ful
farmat of the Standalona Financial Results for the quarter ended September 30, 2022
are available on the websites of BSE (www.bseindis.com) and Company's website
[ el co.in)
Landmarc Leisure Corporation Limited

sdi-

K. R. Mahadevan

Date : November 14, 2022 Whale Time Director
Place : Mumbai DIN: 07485859

Figures In Lakhs Except Share Data
Quarter Ended Six Months Ended Year Ended
Particulars 30-Sep-22 | 30-Jun-22 | 30-Sep-21 | 30-5ep-22 | 30-Sep-21 | 31-Mar-22
T dited) | (Unaudited) | (L 4 o T 1 1)
Income
Revenue from operations 3,6598.54 1,212:65 68940 491119 1,168.59 225533
Otherlnconme (19.75) 2827 3,54 852 362 41,08
Total Income 367879 1,240.92 692.94 4919.71 117221 2,297.32
Total Expenses 3,725.50 1.182.15 750.19 4,907.65 1.258.00 2.255.09
Profit/(loss) before (46,71} 58.77 (57.25) 12.06 185.79) 42,22
| exceptional items and tax
Exceptional items = =,
Profit/{loss) before tax 46.71) 58.77 (57.25) 12.06 (85.79) 4222
Tax Expense:
Current Tax * » 2,34 1139
Creferrad Tax - - - (30,64}
Profit/{Loss) for the period (46.71) 58.77 (59.59) 12.06 (85.79) 61.47
from continuing operations
Profit/(loss) for the period 46.71) 5877 (59.59) 12.06 (85.79) 61.47
Other eomprehensive incame
ltems that will be reclassied to 018 11.81 016 11.95 252
profit or Loss
Ineasmie Tax relating to lems (0.04) 1307 10.04) LERNT {0.65}
that will be reclassifed to profit
or loss,
Total Other Comprehensive 12 B74 012 Ba4 1.87
Income
Total comprehensive income (46.71) 58.89 {50.85) 12.18 (76.95) 63.33
{Comprising Profit (Loss) and
Other Comprehensive Income
for the periad) (11+12)
(EPS for three and six months
ended periods are not
annualised)
Basic (in Rs.) (0.00) o.07 (0.10) 001 (0.15) 0.61
Diluted (in Rs.) (0.00) 0.07 (0.10) 0.01 (0.15) 0.51
Atul Sharma
Date: 14.11.2022 Director
Place: Delhi DIN: 08230588
{
)
Engincering the Future
SEPC Limited
{Formety known as Sheirar EPC Limiled)

4" Floor, BASCON FUTURA Verkatanarayana Road, pmasanalhy Puram, T. Nagar, Chennsu GO0 7; P 04449005555,

Fen: J44-43H1 5655, Email: & «com Wabsite; com Comorate MNumber: L74210TN20DIPLC04STET
Extract of Consc 1 d Fi ial Resuits
for the Half Year Ended 30 September 2022 Rs. lakhs
Quarter endad Half Year ended Year ended
'f‘; PARTICULARS J0.09.2022] 30.06.2022 ) 30.09.2021 | 30092022 | 30.09.2021 | 31.03.2022
’ Unaudited | Unaudited | Unaudited | Unaudited i Audited
1 | Total Income from Operations (Net) SE17.67 685545 9304.34 | 1247312 16,300.06 34,0807
2 |Loss for the period (before Tax,
Excaptional andior Extraordinary itema)| (9,308.66) | (3.084.70) | (2623.20) | (12,394.36) (6,170.93) (15731.11)
3 |Loss for the penod sfter tax (after
Excaptional andlor Extraordinary items)|  4219.88] (3.034701] (262320 1135.28) EATOSA) | (2637037
4 |Taotal Comprehensive Income for the
period [Comprising Profit [ (Loss) for
the pericd {after lax) and Other
| |Comprehensive Income (after tax] 413530 (3.09376)| (2821.96)| 1041.52) (616539 | (2631575
5 |Eguity Share Capital (Face value of
Rs. 10/- each) |.32.152_‘Jl| 97 152,001 97.152.50 | 1,32,152.90 07152490 97152 90
6 |Eamings Per Share (of Rs. 10/- each)
(a) Basic 0.37 (D31 (027 .09 [0.63) (271)
b} Diluted 037 (031} {027} .08 [0.63) [271)

Note : 1. The above unaudited consolidated financial resuilts for the guarter and half year ended September 30, 2022
were reviewed by the Audit Committee and approved by the Board of Directors of the Company at their mestings held
on MNavember 14, 2022,

2. The above is an extract of the detailed results for the quarter and half year anded Seplamber-30, 2022 filed with the
Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
#015. The Iieta!le rasults for the quanar and Half year ended September 30, 2022 are available on the Stock Exchangas
Wiebsite india.comand on the wabsite of the Company www.shriramepc.com

3. The Unaudited Standalone Resuits for the Guarter and Half yearended September 30, 2022 are hereunder

Rs. lakhs
Quarter ended Half Year ended Yoar ended
30.09.2022| 30.06.2022 | 30.09.2021| 30.00.2022 | 30.09.2021 | 21.03.2023
Todal Income from Cperations: 5,597.56 09624/ 8.260.73) 1169385 1504111 31174403
Loss for the period {before Tax,
Exceptional and/or Extraordinary items) (%3342 (37TRTT  (3E0284) (13.096.88)] (TAD1T0H) | (14.261.76)
Lass for the period afier tax (afier
Exceptional and/or Extraordinary items) 419852{ (377277 (3.602.94) 43276 (7,301.09) {24,901.00)
Tedal Comprehensive Incomea for the
period [Comprising Profit for the period
{after tax)} and Other Comprehensive
Incame (after tax)] 411384 (378185 (380170 330000) (7.205.52) | (24,846.40)
For SEPC Limited
{formeriy known as Shriram EPC Limited)
Prace : Chernal N K Suryanarayanan
Date ;14112022 Managing Directer & CEQ

SHETH DEVELOPERS PRIVATE LIMITED

GIN- LM5200MH1893PTCOT0335
Regd, Office; Ground and 3° Floor, Prius Infinity, Paraniape B Scheme, Subhash Road, Vile Parle (East) Mumbai- 400 057,
Tel: 02242602400, Website: www.ashwinshethgroup.com, Emall: cs@shethdevelopers com

STATEMENT OF UNAUDITED STANDALONE FINANCIAL RESULT FOR
THE QUARTER AND HALF YEAR ENDED ON 30TH SEPTEMBER, 2022

(Rs. in Lakh}

PUBLIC NOTICE FOR LOSS
OF SHARE CERTIFICATE
Notice s hereby given thal the share
certificates no{s) 16753645, 16753646 for
30 shares bearing distinclive nofs)
468412675 - 468412609, 468412700 -
46B412704 standing in the namais) of
PANKAJ KUMAR NEMANI in the books of
I's RELIANCE INDUSTRIES LIMITED,
has/have been  lostmisplaced/destroyed
and the advertiser hasMave appéied to the
company for |ssue of duplicate sharg
cerfificale(s) n liew theseof, any persons
who has/Mave claims) on the said shares
shouid fodge such claimis) with the
COMPany’s repisirars and transfer agents viz
Kfim Technalogias Private Limited, Salenium
Tower B, Plot no: 31 &32 Gachibowd,
Financial District, MNanakramaguda,

NO

elweiss Retall Finance
CIN: U67120MH1997PLC285490

Imice:

Tower 3, Wing ‘B', Kohinoor City Mall, Kohinoor City, Kirol Road, Kurla (West), Mumbai— 400 07
A () R » NAN A f
elweiss Retall Finance Limitedinvites Expression of Interest from eligible ARCS for

proposed sale of certain stressed Financial Assets. The sale shall be on “As is where ig
and what is where is” basis and “Without recourse basis”. Eligible prospectivel
investors are requested to intimate their willingness to participate by way of an “Expressiory
of interest”. Kindly refer to the Company’s website - https:/lwww.edelweissretailfin.com
for the list of stressed Financial Assets and the detailed terms and condifions for sale.
For Edelweiss Retail Finance Limited

Sd/-Authorized Signatory]

Mumbai, November 16, 2022 Tel: 022-43428511)

Hyderabad - 500032 within 15 days from
the date of this notice faling which the

cofpany will peocesd to lssue duplicate
share certificate(s) in respect of the said
shares.

Date: 16th Now 2022 Name(s).af the
' E Shareholder(s) E-P ENT TENDER NOTICE
Place: Mumbai  panka) KUMAR NEMANI Ty, b oan pablishod fo fhe Fellawin Sevices ¢ Mimsmnd Procusamere theosyys a-mrocuremmant glatiane, for demniy

o ik elguon gy - -y

For h.’s.—.-..E.mm: v R s, o, i &
Advertising in
TENDER PAGES
Contact

JITENDRA PATIL
Maobile No.:

n[3, TER TS imdf sudimbsion o rmpentToe s pamed ol ¥

E‘m«nl !nmga' (Mofesinl mewmﬂ]

i pictsrd pmsk
.‘\ulﬂ-ﬂ: 1 ﬁ=8ﬂéf-' Fanl-L- B Columa bk 261 027

2022 Tomtrctian of menpourd woll wih gre-stiesad pre o
v, Gdwmikbani, Fdtnpoll 0., edergome St - 85 4 95 ks

9029012015 0 S i i
Landline No.: :
67440215 TLHGENCT/ABNT/ 1700003 e, 15110020

| CAREER POINT LIMITED

Registered Office: \Villape Tangor, Banur, Mohali, Funjab: 140601 India
Corporate Office: CF Tower-1, Aoad Mo 1, IPA, Kota-324005 (Ra) )
CIN: LED100PB2000PLCO54497 | Ph: DBO-47250011 | websita: www.epilin | E-mail: investors@epil in

EXTRACT OF CONSOLIDATED UNAUDITED FIMANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED ON 30 SER 2022
|Amount in T Lakhs Excapt EPS)

B £ the EGA freugh VG {aciy ot cased thai voteon e AesohAons
TM.EH |am:|e E—W:Ghﬂ SM are chenwize not barred from m 0, ghail be !igﬂl’ 1o mmeu’m
fahty during a maeking.

. The Members wha harm cast Pl ek by remate & voting prior i the EGM may alw attend / padicpan n the
M thmugh V& but shak not be entiled 1o castther woe agan

. iannir of e-vohing by members holdng shares in y 3
ok regislered Peir emsl address has been provided i the EGM N'\im

E. Ay parscn weho have scquied shanss and bacome mamber of e comphiny ster he dspatch of nasos may
cblain tha login 10 and passward by serving 7 reques! o enclicns Blinkime, o nompiance Slmawn,

F. Mambars hoding shams iy physeal moda and who have ot updated thar umianamssusmh'i‘\eum"y an
PEUagEc 10 Upae el amil  weitirgy dar the Compaify i oy
of the signed fogques! nno"vmmnpﬂw name aldmlessulr\sllwtsr selfs anesleclm atthe P.leti
and gett-glibstad copy of ary document jeg., Drving Licensa, Biaction identiy Card, Passpor) in auppod of tha
inctimyzs ol o Mirmbser, Members haitig shires i demateriaised moda ane requested 1o nigeser ! updiin it
emal addvesses wih the relavan) Depostory Paricpards, | case of any guanes. dificulies in rgstenng e e-
i address; Menbers may weis [ compianceddimen.in. o

s kil i e Nolice Bef

I caigas the ahasenoldess ave ity queries of Bsuesegading eualing, you may refer the Frecuanty Agied Ousssans
and instavole g-voing manusl availbile at hiip Yinctvote Snkinime oo m urder Heip: Seeton or wiile an emad at
0 1 ov Cal &t 0E2-4G1BG000. I case he shareholdars hawe any Jrisvances connectad wifi
the facity of s-vating. fhey can connect with sur Camplance aticer, Ritka Srarma 2 our office rdkne o, B2
35530925 and can emal al compiarce@kmen i . our offcs aigress i ofice no.402. Sa Samarth Businss Par,
Denor Vasgn Rasd Govand [East) Mums-J00058

For Knowiedge Marne & Engineeting Works Linfed

wha have

Date: 1511112022 G Socretary C Cnmp;nn"“ s&.&
1 ompany ry Cum nca
Place: Mumbai M. Ho: 40852

FORM A - PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/S. PERPETUAL CAPITAL AND SERVICING PRIVATE LIMITED

1| Name of corporate debtor M/S. PERPETUAL CAPITAL AND
i SERVICING PRIVATE LIMITED

Date of incorporation of

corporate debtor 24/12/2007

N

Quarter Ended
PARTICULARS Ouarter Ended | Corresponding OT. | Half Year Ended [:::ﬂ‘r;;gl
) Knowledge Marine & Engineering Works Limited (30/09/2022) |  (30/09/2021) | {30/09/2022)
CIN: L74120MH2015PLC269596 [ (Unaudited) (Unaudited) | [Audited)
Office Mo. 402, Sai Samarth Business Paric Deonar Wilage Road, Govand| {East), = —
i mw&sg 400088, M;mmrrlt“m ":m i Total Income from Operations (nat] 1,86188 123213 38225 542385
ne: (22 - -mait: Info@kmew.in. Website: waw. in T T T = - = BT
NOTICE OF EXTRA-ORDINARY GENERAL MEETING TO BE HELD THROUGH VIDEG Met Profit from Ordinary Activities after tax hefors B1789 55710 1,768.12 2.29282
COMFERENCING (VCV OTHER AUDIO-VISUAL MEANS [DAVM] & E-WOTING INFORMATION _'\_‘ lerest
zau!ceéssnsrenygwan|rmLmziﬂl?g;“Mmr{:m:ﬂ'ﬁ§:£dwesnw;;l::ulo&ué.m et Nit Profit for the penod after tax and Minosty Interest 81789 55716 176812 2092 82
nne ngneanng Works Limi L3 I 8 on , 5 Decomiber, atil n i . F A +
Vo Conlarencing [V or it ALo-suat 1eais [VAY), Wi sbyacal precenos of P membemala | | Pait-up Eeuity Share Canital (Face valua of ¥ 101 sach) 1.819.29 181929 Laa29 | 181929
commenon venue, in corkaemily with the agglicabie provisions of the Cormpanies Act 2013 and ules made fhersunder
anh SEBI (Listing Ofigetios b Distiosura Reqursmants) Fepulzinns, 2015 mad wih Ciculse No. 142020 daed Reserves excluding Revaluation Reserve (NIL) as
08" Rpril. 2020, Cireylar No, 17/2000 daled 13° Apal, 2000 fobowd Hy Circiler Mo, 20020 daed 067 May, per halanca sheet of pravious year
220 Crcular Mo, 02202 ) cated 137 Jaruary, 2021 and Ciroular Mo, 022022 daled 5 May, 2022 ssued by Minisry O, L -
of Coporale Allais, Sovemment of indiz and Cioudse No, SEBVHOGRDCMOZTIRFP] 2022 62 dated 127 My, Per Share (EPS)
ﬁg?;mﬂifégh;&b«m crcatars | Cirdars) Seued bom time bo fma o iansact the business a5 Basic & Diluted EFS 45 306 973 1261
i oompRarce wih Te kvt Grovars, the Campany has sénl e eleckanc copdes of e Mascs of e EGM along Notes:
E " 15 Plvertoer, 2022, uf s Wiy
m:ssmv;.w=mm?"d ,:':mm it ot m’ i ,;.,.::_, ;ﬂ.::l,ﬁ‘,.:;m :‘a‘e, :m’rm‘ Na,:,,;: 1. Sul Unaud Financial Hesults of the Company for the Duarterk Half Year ended September 30, 2022 isas under:
y (n respect of shares held in physical ioem) ard
e wih s Deposlory | Panunaerx i respact of shares beld de'ralsvulw:l form) and rncaaa avaiatie 1o e Quarter Ended Year Ended
WM by Ihek regpacive Dan&M"ES CX‘!ES of the game are also avalabie oo the nmpa-\. s websle mm m.d nmmmilm ﬂ'[. “ﬂfhﬁ‘d“
ywahmgen, webske of thn Stock Exchange i BSE Limied a wwm baindia.com and vn e websie of Link PARTICULARS & (31/03/2022)
ntime Indiz Frivate Limhed LIIFL ot tips:instavcts inkiima co.n. (30/08/2022) 130/08/2021) (30/08/2022)
Facdity of remote s-voting and e-voting during the EGM: {Unaudited) (Unaudited) (Unaudited) | {Audited)
Pursuani 10 e provisions of Secion 108 of e Act rsad with Auke 20 of the Companaes {Management ang ome: fr W & B 530 ¥ 25342
Mlll::illlﬂlm:-ﬁ.l!i?ﬂ'll sod Feulson £ of e Lising Rguilises ancl e sk Cruirs, Toda neens: from Uperallnns.l.r"tl 1A el i Tu < _Jq 2
the Campany has pmvided the facikty 1o its Members o axerciss Thar nght o wola on e Aesoltions peoposed to be fit from Ordinary Activities after tax befors G.24.18 Jara2 1.253.75 107743
comaidered al the EGM by slectionic meirs, The procsss of e s-wing has bose staled’ expiaied in fhe Nofice.
The faciliy of casting otz by & Member usng rermoti ewmring sysem as wal a5 8-waing durng the EGM wil bs - 2|
prosviced Dy L Imime Ik Prvee Limited et Prisfit for the penod after tax and I‘.’lnf l|\‘ |I'I|HE5|.' h,24.18 31788 1.253.75 1097483
e gemal L. AN A i e e o Paitd-up Equity Shase Capital (Face value of T 10/ pach) 181929 1,819.29 1.819.29 181929
ghvan herwrdr,
[} 1-.¢-mdu wesing geerind buging on , Decermiber §, 2022 at 09.00 am 15T and wil snd ot 05.00 pum. Resenves excludng Revaleation Reserve (NIL) as
‘o Thursday, December 8, 2022 The s nm&mm?ﬂwnmmnyllhvv:nnglhslaaﬂe: e hau(\p qhgp[ al pf@ﬂ q yaar
T’ieM!lube's ot s i e Pyt of Mambars | Besulicia D 52 o o dls et i
off ciate] & Friday, December 2, 2022, may cas ther vl . The g of & = srall Earnings Per Srum |EPSI
:e;ypr‘smwr}m;etﬂallyalt in the paid-up squity share C'I.!lal‘:‘ ﬂn‘ I:nnmny 48 on the ot-0f dale, being Hasm & UIII]._Ed l:r’S 341 1 ?5 E BH 593

2. Tha IND-AS comglant fimancial resulis for the quartes b Half Year anded Sep 30, 2022 have not bean subjécted ta imited review ar
audit. Howeves, the management has exercised necessary due diligence 1o ensure that the financial results provide tnie and fair view of
Company’s atfairs

3 The its, duly ¥ the Audit Commettee & approve by the Board of Dirsctors in theirmeeting held on 14" Now, 2022

The Company has adopted Indian Accounting Standards find-A5) weef 01.04:2017 as notified by the Mingstry of Corarate Affairs and

sccordingly these financial results: for the quarter & Half Year ended 307 Sep, 2022 &re in compliance witht Ind A5,

This: aabin 1 am atiact of fhe detaed format of Standalone and Consohidated Fnancal Results for the guartes & Half Yeas endad on 307

Sep 2022 filled with the Stack Exchange under Regulation 33 of the SEBI {Listing and Other Disclosure Reguiremenis) Requlation,

2015: The full farmat of the Ouarterly Finencial Results ars avadable on the Company s website L& wanvepil.inanid Stock Exchangs

websites i.g. www bseindm.com avd www.nsendia.com

Fa

o

BY DRDER OF THE BOARD OF DIRECTORS

FOR CAREER POINT LIMITED
PRAMOD MAHESHWARI
Place: Kota [Rajasthan) Chaman, Managing Director and CEQ
Date : November 14", 2022 DIN-00185711

BIRLA CAPITAL & FINANCIAL SERVICES LIMITED

CIN; L51900MH1985PLC036156
Regisiered Office : Industry House, 159, Churchgate Reclaimation, Mumbai - 400020.

STANDALOME STATEMENT OF UNALIDITED FINANCIAL RESULTS FOR THE YEAR ENDED 30TH SEPTEMBER, 2022
{% in Lakhs)

g Quarter ended on [ﬁ.
: Particulars

Half Year Ended on
Ho. [ 9309.5023 [90.06.425 | 3088621 | 30062002 | 08,3031 31,4022

(Unaukdied) | {Unsucitod) | (Unaudibed) | [Uniauditod)| (Auditod)

1 | Revenue from Operations

Authority under which corporate

debtor is incorporated / registered REGISTRAR OF COMPANIES, MUMBAI

w

2t Taemiy No./ i
porporate ety Jo. Med | 1167190MH2007PTC 177055

Note: The above is an extract of detailed format of Unaudited Financial Result for the Quarter and Half year ended 3iHh

September, 2022 and the other line items refarred in Regulation 52(4) of the LODR regulations filed with the BSE Ltd.

The full format of Quarterly and Half yearly Unaudited Financial Result is available on the website of the BSE Lid. ie

www.bseindia.com and the Company Link: hitpsiffwww bseindia. com/stock-share-price/debl-
il / 1 -

other/scripcode’@7 317 2idebt-cop-announcements) For and behalf of tha Board of Directors

Sdl-
Ashwin N. Sheth
Chairman & Managing Director

Place: Mumbai
Date: 14th November, 2022

E Comespontisg 4| Liability Identification No. of
A Particulars Suaer | meemen |, Previous:, | | corporate debtor
(30109/2022)| (30/09/2021) | (31/03/2022)| [ Address of e registered office | 83, ARCADIA, NARIMAN POINT, MUMBAL|
Unaudited | Unaudited | Audited 5.| and principal office (if any) of 400 021.
1). | Total income from operations 548.45| 12143.02) 48121.48 corporate deblor
5 Insolvency commencement date | Order dated: 07-11-2022
2). | Met Profit { (Loss) for the period before | in respect of corporate debtor Received on: 14-11-2022
i i i | [Estimated date of closure of
Tax, Exceptional and/or Extracrdinary items (383.63)| 7997.45| 18444.30 17) insS:)Rz r?cy rz seo?uticolrjls;rrgcgss 06-05-2023
3). | Net Profit / (Loss) for the period before tax 8 Name and registration number of | Mr. Vijay P. Lulla
{after Exceptional and/or Extraordinary items) | (383.63)| 7997.45| 18444.30 | the insolvency professional acting | |3gy/PA-001/1P-P00323/ 2017-18/10563
4) | Net Profit / (Loss) for the period after tax ?\ddress and ¢-mall of e e 207, Satchitanand BIdg., T2th Road, Opp.
: 4 2 esolution professional, as Ram Mandir, Khar (West), Mumbai -
(after Exceptional and Extraordinary items) (291.51)| 8128.76) 17847.71 ki registered i the Boar 400 052. vijayplulle(x@re()iiﬁmail com
+ i Address and e-mail to be used for | 203B, Arcadia Buuldm 2nd floor ariman
5) | Total Comprehensive Income for the period cortespondence with the interim | Point, Mumbai - 00 B or
[Comprising Profit/ (Loss) for the period (after 10] resolution prc Ratohtanan KBrI1 g i \R’ml;wRoabd OszOO 052
i am Mandir, Khar umbai
tax) & Other Comprehensive Income (afler tax)]| {(291.51)| 8128.76| 17871.39 perpetualcapital.cip@gmail.com
6) [Paid up Equity Share Capital 1000.00| 1000.00( 1000.00 1] Last date for submission of claims| 28-11-2022
= - = Classes of creditors, if any, under N he cl
7) | Reserve (including Security Premium and 1 clal.{se (12)% of sub- tsectlé)?) (Gﬁ) of Ng{"ﬂ}pe 0333(53) L er
i - - section 21, ascertaing ]
excluding revaluation reserve) 40145.96 intorim resolution profess%)nal Informatlon avallable with IRP
8 MNet Worth 39745.83| 24277.49| 40063.30 |~ [ Names of Insolvency Professional§ )
) g 1 ﬁentmed o actas Ayuér}onsed Not Applicable
J i i epresentative of creditors in a
9) | Paid up Debt Capital/Outstanding Debt 67090.53| 768120.00| 61699.68 clags (Three names for each class
i I a)Relevant Forms and Weblink:
10) | Debt Equity Ratio T4 500 i 1) }bﬁDetails of authorized . i ibbigow |n/downlc:1é:1dform html
11} | Eamnings per share (of Rs. 100/- each) representatives are available at: eynst 8% ed n’ﬁgﬁ] Ngmf!nas address
{for continuing and discontinued eperations) Notice is hereby given that the National Company Law Tribunal has ordered
(a) Basic : (29.15) 812.88| 1784.77 the commencement of a corporate insolvency resolution process of the M/S.
: . PERPETUAL CAPITAL AND SERVICING PRIVATE LIMITED on 07-11-2022
{b) Dilutett: (20.15)]  812.88) 1784.77 received on 14-11-2022.The creditors of /S, PERPETUAL CAPITAL AND
i SERVICING PRIVATE LIMITED, are hereby called upon to submit their
H2) | Betionirs Redemplian Hesane 28520 25699 At%20 claims with proof on or before 28-11-2022 to the Interim Resolution
13) | Debt Service Coverge Ratio (0.06) 0.84 0.30 Professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic
14) | Interest Service Coverage Ratio {0.18) 6.85 3.03 means only. All other creditors may submit the claims with proof in person,

by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12,
shall indicate its choice of authorized representative from among the three
insolvency professionals listed against Entry No.13 to act as authorized
representative of the class [None] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties
Date: 16/11/2020 Name and Signature of Interim Resolution Professional

Phate: Mumtal Vijay P. Lulla
ace: umbal 1BBI/IPA-001/IP-P00323/ 2017-18/10593

financi gy o in T 00 @

(al | Other Dperating Incame - - aa - 1241 15.00
(o} | Other income . 840 - B.80 - 015
Total Income {a+b} x 890 241 B.90 1241 19,15
2 | Expenditure
8 bengtils sxp - - 233 - 3o 450
(o} | Finance Costs . . .00 - L] .01
{c}-| Depreciation, Amorlizaticn & Daplelion Expenses 0T 0.26 Q.28 053 .52 1.06
(dy | Other Expenses .56 4.25 667 521 806 13.15
Tolal Expenditure (a o d) 1.3 4.51 832 574 11.69 18.72
3 | Profit | {Loss) before exceptional items and tax(1-2) [1.23) 439 {0.90) 3.16 072 0.43
4 | Excaplional items . . . . - .
& | Profit / {Loss| after exceptional items and tax (3-4) {1.28) 4,38 10.90) 316 072 043
6 | Tax Expense: . . . . (5.26)
fat | Gumant Tax - - =
(bt | Defered Tax - - (5.26)
(Ch | Earlier year Tax Adjusiments
7 | Profit [ (Loss) for the period {5-6) {t.23) 4.39 (0.50) 316 072 510

B | Profit|Loss) from discontinued operations - - -

8 | Tax expenses of discontinuing operations = = . - 072 5.70

10. | Net profil {loss) from discontinued operation after tax (89 - - -

11 | Profit/ (Loss) for the period (7+10) (1.23) 838 (0on) 3.6 072 570

B | Other Comprehensive Incame

{al | i} Mems that wil not be reclassified to profit or loss 7 i

(i) Income tax ralating 1o iees that will Aol be reclassilied
to profit o¢ [nss - E: £ 3 1

{if ltems that will be reclassiied 1o proft or loss - -

{ii) Income tax relaiing o items that will be reclassified to
prafit or bes - - - - -

Total other comprehensive income net of taxes # # + < +

o | Total Comprehengive Income for the periodiyear (7+8)

Comprising Profit (Loss) and Other comprehensive

Income for the period

10 | Paid up Equity Share Capital

({face value Rs.2 each, fully paid)

11 | Other Equity

A2 | Earning per equity share of Rs.2)- each

1) Basic

12) Diluted

E

(1.23 439 (0:90) 316 072 570

938.31 F38.31 BN 93831 | sa83 9385

{0.00) n.0i
({00} 0.01

{0.00) 0.0t 0.0 001
(03] 0.01 0,00 .01

See accompanying note to the financial results:

MNotes :

1 The Statement of financial resull has taen prapared 0 accordance with the Indian Accounting Standaras (Ind AS) prascribed undar

section 133 of the Companies Act, 2003, read with the relevant rules issued thereunder and the mcognised accourting practices and

policies 1o the extent applicable.

The above statement of financial results has been reviewed by the Audit Committes ang appraved by fhe Boand of Direciors af its mesting

hald en 148 November 2022

The company operales mainy one segment, accordingly 1here are no separale reportabhe Segment as per Ind AS-108- Operating

Segment.

Income Tax including deferred tax will be determined. and provided for at the end of the financial year

Praviows pedods figures have been fied, wharever mecassary, o wilh those of the curent period.

Investors can wiew the Financial Results of the Company &t the Co'npnny‘s website www birlacaps.com or af the websdes of

BSE{www.bseindia.com).

The siatemant inchudes the result far the guariers ended Sap 50, 2022 and 30, 2021 being & ing figure of the audited

ligures in respect of hull financial year and the published yaar o date figures uplo . the third guanes of the respective fnancial year.

For.and On behalf of Board

For BIRLA CAPITAL & FINANCIAL SERVICES LTD

ra

w

o o
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S
MINAL UMESH POTE
Director
DIN: - 07163539

Place : Mumbiai
Date : November 14th | 2022




